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(b) if sO. the amount of money 
sanctioned to Orissa Government in 
1961-62 for undertaking the erection 
work of this Thermal Plant; and 

(c) whether the tenders submitted 
by firms from foreign countries have 
been considered by now? 

The Deputy Minister 01 Irri«ation 
and Power (Shri Bathi): (a) A pro-
vision of Rs. 22.50 crores in likely to 
be made for this scheme in the Third 
Fivl' Yl'ar Plan of Orissa. 

I b) A sum of Rs. 93 lakhs hall 
bl:l'n providl:d for this purpose in the 
budgE't estimates of Orissa for the 
Yl'ar 1961_62. 

(l') The knders are under l'xami-
nation. 

Inter-State River Watt'r Dispute 

31117. Shrl Muhammed Elias: Will 
thv Minister of Irrication and Power 
bl' pleasl'd to state: 

(a) whether GO\'I'rnmpnt havp 
('\'olvl'd any "Compromise Formula" 
o\'er thl: inter-State River Waters dis-
pute; and 

(b) if so. what are those formulae? 

The Deputy MlnJster 01 Irrl,ation 
and Power (Sbrt Hatbl): (a) No. 

(b) Does not arise. 

Trade Apprentices in KaUway 
IDIlaJlaUOIII 

3188. Sbrt Ram Saran: Will the 
Mini5tf'r of RaIlways be pleued to 
state: 

(8) whether the details of arrange-
ments for training educated unemploy-
t'd Il5 trade aprentices in the Railway 
in.-;tallations on behalf of the MirWltry 
cf Labour and Employment have 
been settled with that Ministry; and 

(b) if sO. the number of trainees 
and the period of training! 

TIle !)epat, IIIaIIter of ...... ,. 
(SIlrt S .......... IOu): (a) Yea. 

(b) The Ministry of Labour " Em-
ploYMeTI' have ~ askeel to ueer-
tain from t ~ Railway Administrations 

the number of Trade ApprenUcee to 
be trained at their cost in railway 
workshoPs for a period of 31 yean 
as the spare capacity in ditrerent 
trades in Technical Training Schools 
or Basic TrainIng Centres or Shop 
Floor varies from time to time. 

let Service from Deihl 

3189. Shrl Dlnesli ~  WIII the 
MinL,ter of Transport and Commu". 
catl0ns be pleased to state: 

(a) whether Government are aware 
that Air India International are In' 
in~ l onsi era ll  business because 
they do not hay£, a jet service from 
Delhi: and 

(b) if so, the reason for not ope-
rating a jet aerv1ce from Delhi? 

The Dt'puty Minister of Civil Avla. 
tion (Shrt Mohiuddln): (a) and (b). 
The Ail' Indirl International Corpora. 
tion lire awarp t.hat by operating a 
JI'l service from Dt.'lhi they Bre likely 
to Sl'cure additional business. With its 
gn'ater all-up-weight. however. the 
Boping aircraft n(,eds a longer runway 
than the ('xisting one at Palam, to 
t.akl' off sately, Work is already in 
progress to make the runway.t 
Palam SlIita hie for such operations. 

Supply of F'ertlUzer" In Ortua 

3190. Sbri Kumbhar: Will the 
Minister ot Communlt, De.elopmeDt 
aDd Co-Operatioo be pleased to :;tate: 

(a) whethf'r it is a fact that. huge 
amount of arrears of the COlt or the 
chemical fertilizers supplied to the 
cultivators on loan baSiB through the 
cooperativl' lIocieties in OrillA State 

during the St>cond Fivt' Year Plan 
periOd so far has not yet been reaUled 
from the penons concernl'd and 10 
the next supply is to be stopped; 

(h', if so, the amount of lIuch ar. 
rear. at tht' end of March, lIMIt in 
various district. of th. State; and 

(c) the step. beinr taken for reo 
cov~r  of the arear. and .uppl)' of the 
next quota? 




